
+

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (NORTH-WEST)
ROHINI COURTS: DELHI

OFFICE ORDER

Sub: Appointment of Nodal Officer-cum-Officer In-Charge/Transparency Officer for RTI
Cell (North-West), Rohini Courts, Delhi.

In suppression of earlier order bearing no, JudI.(N/W)/RC/2022/35119-35173 dated

28.10.2022 of this office, Sh. Sunil Kumar, ASJ-04 (POCSO), North West District1 Rohini

Courts, Delhi is hereby appointed as Noda-I Officer-cum-Officer In-Charge/Transparency

Officer and Ms. Ruchika Singla, Additional District Judge-03, North West District1 Rohini

Courts, Delhi as Link Nodal Officer-cum- Officer In-Charge/Transparency Officer for RTI Cell

of this office with immediate effect.

However, anY correspondence with the Hon’ble High Court of Delhi will be done through

the office of the undersigned.

(YASH WAI UMAR)

Principal DistriQt & Sessions Judge
North-West District, Rohini Courts, Delhi

No. .......JudI. (N/W)/RC/2022/.P: P. ?IT:. . P q ( e

CoPY forwarded for information/necessary action to:-
The Registrar General, Hon’ble High Court of Delhi, New Delhi

The Ld. Principal District & Sessions Judge (HQs)1 Tis Hazari CouRs, Delhi

N::V£l:f,insc£:71-DJ::rfrgu?:rJ:gElodug£(keEnT£IEErl: South’ West’ Shahdara’ North-East’

Ld' Judicial Officer(s) concerned, North West District, Rohini couds, Delhi

DlhFg::7:7;TiaTlqT£lIY hEShISRi.Depaament’ Govt' of NCT of Delhi’ 7th Level’ C-Wing’

Th? Franch Inchatge, Computer Branch, Rohipi Courts, Delhi to upload the same on offic,ia1
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Delhi, dated the, .....!i..I.'q JqJ

website

£: ,£ITteoT£bAu'3£!GIc:IV)/Branch lncharge(s)' Noah-West District, Rohi'i C”d', D'Ihi.
.“g Website Committee (Hindi & English)ITis Hazari (./ourts1 Delhi

10. The Caretaking Branch, Rohini Courts, Delhi

11' Branch Incharge, R&l Branch, Rohini Coufts, Delhi to upload the same g\Layers porta1.

Sessions Judge
Rohini Courts, Delhi

Principal Distril
North-West District
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